Annexure - 3

Name of the corporate debtor: AABHA INDUSTRIES LIMITED; Date of commencement of Liquidation: 21.04.2026 ; List of creditors as on: 03.10.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

Sl. No. |[Name of creditor Identification No. Date of receipt Details of claim received - Amount claimed |[Amount of claim admitted Nature of claim Amount covered by security interest
1|Punjab National Bank AAACP0165G 08.05.2026 615928155 615928155|Secured Financial Creditor 331851361.4
2{Union Bank of India (Earlier Corporation Bank) 21.05.2026 204735731.3 204735731.3|Secured Financial Creditor 12,93,65,203.29

Total 820663886.3 820663886.3 461216564.6




Amount covered by guarantee

Whether related party?

% voting share in CoC

Amount of contingent clain

Amount of any mutual dues, that may be set-off

Amount of claim not admitted

Amount of claim under verificatio

No

75.05%

No

24.95%

100.00%




Remarks, if any

Breakup: Principal 280776891.00, Interest 331851361.35, Penal Interest 6637027.23, Charges 2464166.65.

Breakup: Principal 75370528.00, Interest 129365203.29.




